8y Written Answers

STD Facilities with District Head-
quarters of U.P, and their connection
with National Dialling Grid

5743. SHRI MOHD. ASRAR AH-
MAD: Will the Minister of COM-
MUNICATIONS be pleaseg to state:

(a) the district headquarters of U.P.
State which are provided with direct
dialling facilities and connected with
National Dialling Grid; and

(b) the district headquarters which
are proposed to be so connected dur-
ing 1980-81 and 1981-82 in U.P.?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHR1 KARTIK ORAON): (a) The
following District Headquarters of
U.P. have been provided with STD
facilities: —

Agra, Aligarh, Allahabad, Bareilly,

Bulandshahr, Dehradun, Faizabad,

Ghaziabad, Kanpur, Lucknow,

Meerut, Moradabad, Muzaffarnagar,

Rai Bareilly, Shahjehanpur, Saha-

ranpur, Unnao and Varanasi.

Out of these the following stations
have access to National Dialling Grid
on a limited basis:—

Agra, Allahabad, Varanasi,
Ghaziabad, Kanpur, Lucknow.

(by The following district head-
quarters are proposed to be connected
to National Dialling Grid:—

During 1980-81.

Bareilly, Gorakhpur Moradabad,
Shahjahanpur, Sitapur.
During 1981-82.

Dehradun,

Pilibhit, Lakhinpuri
Kheri, Rampur. ‘
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Disparity in Pay Scales of Employees
in giffereng Universities

5745. SHR] RAJNATH SONKAR
SHASTRI: Will the Minister of
EDUCATION e pleased to state:

(a) the reasons for disparity In
pay scales of hospital employees of



<Y

Kashi Hindu University and Aligarh
Muslim University and those of gene-
ral cadre employees;

(b) whether Government have deci-
ded to take some corrective action
or set up some committee to go into

this; and

(¢) if so, the name and terms of
references of the Committee?

THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND):
(a) The information is being collected
and will pe laid on the Table of the
Sabha in due course.

(b) and (c). Such action as may be
mecessary would be taken.
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Government Accommodation

5747. SHRI B. K. NAIR: Will the
Minister of WORKS AND HOUSING
be pleased to state:

(a) the number of eligible Central
Government Employees in New Delhi
with mere than five years of service
for whom no accommodation has been
provided classified on the basis of
length of service;

(b) the number of those with less
than two years of service for whom
quarters have been allotted as depen-
dents of retired employees;

(¢) whether among those in list
(b) who retired from the Works
and Housing Minisiry have been
given preferential treatment;

(d) whether Government propose to
strictly adhere to seniority as the
basis for house allotment; and

(e) it not, the reasons therefor?

THE MINISTER OF WORKS AND
HOUSING (SHRI P. C. SETHI): (a)
The number of such employees eligi-
ble for General Pool accommodation
in Delhi who have applied for the
same is 39,000 approximately. In the
case of employees entitled to type A
to type D, the priority date is reckon-
ed from the date they are in continu-
ous Government service and as such,
in their case, the allotment is made
on the basig of length of their service.
In other types, the date of priority is
reckoned from the date on which the
prescribed emoluments are drawn and
therefore, the length of gervice is not
relevant in such cases.

(b) The concession of giving ad hoc
allotment of Government accommo-
dation to dependents of retired em-
ployees, who are otherwise eligible
for the same was withdrawn with
effect from I-5-1978. As the length
of service is no¢ relevant for the pur-
pose of making such ad hoc allotment,
no information is maintaineq in this
regard.





